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Report of the Joint Committee in the matter of Original Application No.
338/2022 Jai Prakash Sharma V/s State of Haryana

Background:

The matter is regarding grievance made by Mr.Jai Prakash Sharma resident
of Attri Niwas, Opposite B R College of Education, Akash Nagar Colony,
Salarpur Road, Kurukshetra is that M/s Shiv Shakti Steel Workshop is being
run opposite B.R. College of Education, Salarpur Road, Akash Nagar,
Kurukshetra in violation of environmental norms causing air and noise
pollution and posing serious health hazards to the inhabitants of the above
said area.

Directions of Hon’ble National Green Tribunal and Compliance:

Hon’ble National Green Tribunal vide its order dated May 13, 2022
(Annexure-I) observed and directed, as follows:

“The averments made in the application require due factual verification and
immediate remedial action on the basis there of. We, accordingly, constitute
Joint Committee of Haryana State Pollution Control Board and Deputy
Commissioner, Kurukshetra and direct the same to verify the factual position,
look into the grievances of the applicant and take remedial action in
accordance with law by following due process within one month from the date
of receipt of a copy of this order. The State PCB will be the nodal agency for
co-ordination and compliance.”

“Factual and action taken report, which may also cover the aspects of
compliance with CTE/CTO conditions and siting criteria”.

Hon’ble NGT, constitute Joint Committee of Haryana State Pollution Control
Board and Deputy Commissioner, Kurukshetra and direct to verify the factual
position.

In compliance of the directions of the Hon’ble NGT a team was constituted by
Deputy Commissioner, Kuruksehtra on dated 25.05.2022 (Annexure-ll) of
the following members:-

1. SDM, Thanesar, Chairman.
2.  District Municipal Commissioner, Member.
3. Regional Officer, HSPCB Kurukshetra Region, Member.

Factual Report of the Joint Committee

In compliance of the directions, the team constituted by Deputy Commissioner,
Kuruksehtra inspected the site on 30.05.2022 copy of spot inspection report
duly signed by team members (Annexure-lll) and examined the facts related to
this matter. After that SCN was issued by RO HSPCB, Kurukshetra
(Annexure-IV) to the unit for the non-compliance observed during the
inspection. Unit has submitted the reply against the SCN (Annexure-V) but the
same was found not satisfactory and the closure action recommended against
the unit on dated 29.06.2022 (Annexure-VI) to the head office and closure
order was issued by the Head office on dated 15.07.2022 (Annexure-VIl) and
the same was implemented on dated 19.07.2022 (Annexure-VIll) and the
compliance report has been sent to Head office on dated 20.07.2022



(Annexure-IX) and letter has also been written to UHBVN for disconnection of
electricity connection on dated 20.7.2022 (Annexure-X).

Submission:

The above factual report w.r.t various grievances in the matter of Original
Application No. 338/2022 Jai Prakash Sharma V/s State of Haryana, is being
submitted by the Joint Committee, for the consideration of Hon’ble National
Green Tribunal. The Joint Committee will abide by further directions of the
Hon’ble Tribunal, in this matter.

Note:- Copy of the spot inspection report duly signed by joint committee
accompanied by AEE Kurukshetra Region is attached herewith.
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Item No.6 (Court No. 2}

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH

(By Video Conferencing)

Original Application No.338/2022

Jai Prakash Sharma Applicant
Versus

State of Haryana Respondents

Date of hearing: 13.05.2022

CORAM: HON'BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Application is registered based on a complaint received by Email

ORDER
1 The grievances made in the present application filed by Mr. Jai
Prakash Sharma resident of Attri Niwas, Opposite B R College of
Education, Akash Nagar Colony, Salarpur Road, Kurukshetra are that
M/s Shiv Shakti Steel Workshop is being run opposite B.R. College of
Education, Salarpur Road, Akash Nagar, Kurukshetra in violation of
environmental norms causing air and noise pollution and posing serious

health hazards to the inhabitants of the above said area.

2. The averments made in the application require due factual
verification and immediate remedial action on the basis thereof. We,
accordingly, constitute Joint Committee of Haryana State Pollution
Control Board and Deputy Commissioner, Kurukshetra and direct the
same to verify the factual position, look into the grievances of the

applicant and take remedial action in accordance with law by following
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due process within one month from the date of receipt of a copy of this
order. The State PCB will be the nodal agency for co-ordination and

compliance.

3 Factual and action taken report, which may also cover the aspects
of compliance with CTE/CTO conditions and siting criteria, as
applicable, may be furnished within two months by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF, before the Ld. Registrar General,
National Green Tribunal, Principal Bench, New Delhi who may, if

necessary, put up the matter before the Bench for further directions.

The application is disposed of with the above said directions.

A copy of this order, along with a copy of the complaint, be
forwarded to the Haryana State Pollution Control Board and Deputy

Commissioner, Kurukshetra by e-mail for compliance.

Arun Kumar Tyagi, JM

Dr.Afroz Ahmad, EM

May 13, 2022

Original ApplicationNo.338/2022
AG
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Haryana State Pollution Control Board
SCO-13P, lind Floor, Urban Estate, Sector-17, Kurukshetra
E-Mail - hspcbrokkr@gmail.com

Dated:
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11

12.

13

14.

General Information ofunit

Name & Address oftheunit

Email id oftheunit/occupier 3
TelephoneNos.

Fax Nos.

Date & Timeoflnspection
CategoryofUnit

TypeofUnits

Size of unit based uponinvestmentcost
of Plant &Machinery

Name of the representative of theunitwith
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t.arge/ Medium/ Small —

designation present at the time of theinspection. 7 G . S =% \nc:\\ E.;‘\,a.{_‘

Name oftheDirectors/partners/Proprietor/
Manager/Occupieretc.

Detail of products/byproductmanufactured
(with capacity of installation&
guantity per annum)

Detail of RawMaterialused
(with quantity per annum)

Manufacturing Process(inbrief)

Detail of Machineryinstalledinvolving
pollutingprocess

Date of Commissioning oftheunit
Status of ConsenttoEstablish
Status of ConsenttoOperate
Status of Authorization underHWMRules. S
AirPollution

Sources of air emissions fromprocessof
unit including fugitive emissions withtype

of Boilers/Furness, capacity & stackheight.

Status of online monitoring System (Stacks/ AAQ):
ifapplicable

Details about deviation in the details/ stack of Air :

emission/ type of fuel if any already provided to
Board.
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4. Detail of Stacks/Chimneys/Vents
i 5. Whether Height of all stacks/ Chimneys aspernorms
6. Capacity ofD.G.Sets —). %‘J,\, ju Nz \\ 'Cel
7 Stack height of D.G. Sets aboveprogramme and ; Y A‘
—)
whether as pernorms
8. Status of Acoustic Enclosure on D. G.Sets m—2 /\) A
3. Noise results of DG Sets Monitoredduringinspection —y f\, A

10. Type & Quantity ofFuelused 3
(Separate for eachsource) ) /VA

11. Status of Air Pollution ContrelDevices(APCD)
(a) ReguiredorNot

— Resulie) Pet v boty

) (b) ProvidedorNot iy /\1 & '\’_ \9 .
; B\ A 4 c/\e /
(c) Detail of APCD provided with detailof all ;
Compeonents. > NA
(d) Whether Structurally adequateor Not t
& A '
Wheth peratingAPCDSatisfactoril : 1

(e) ether op g orily * fl/
12 Whether provided separate flow meters in caseofwet :

scrubber
j 2 Whether maintained Log Book forconsumptionof : '

Electricity/ Chemicals/ water forAPCD. Y\/Af

f

14. Detail of treatment of effluent in case ofwetscrubber

& its mode ofdisposal.
15. Whether providedSamplingarrangements : NA—-

on all stacks /chemneys including DG Sets.
16. GeneralRemarks
C WaterConsumption

. \
1. Sources ofwatersupply ,_d_7 ?Ub\ Gl /.S"“\"\"\ 9
2 Detail of measuring devices provided if any such &s flow :
- Meters, V- notchetc. —2 f‘/u
3. Whether measuring devices hasbeensealed (_'____) {"/\A
.

Whether maintained the log book for supplyofwater : N B
from all sources & consumption for varioususes.

5 Detail of Water Consumption per day/month

(a) DomesticPurpose i e 5' " o ( P \) })‘h:ss-o)
(b) Boiler/Cooling : ¢

. et —3 V' L.,

(c) Industrial use(EasilyBiodegradable) TR f\/ \L_
(d) Industrial use (NotEasilyBiodegradable)

(e) Other

6. GeneralRemarks

D WaterPollution
3 8 Source & processes of Water Pollutionincludingraw - - i &
iy __water treatment ifany e @U et O er»g"’i -
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——

No. of outlets for dischargeofeffluent

Quality of EffluentinKLD

Status of Effluent TreatmentPlant(ETP)/

Sewage Treatment Plant(STP)

(a) RequiredorNot

(b) InstalledorNot

(c) Detail of STP/ETP Provided (ifrequired)with
detail of all components and technologyused

(d) Whether structurally adequateornot

(e) Whether operatingSTP/ETPSatisfactorily

(F) Whether p’rSvided online chernicaldozingsystem/
pHmeter

Mode of Discharge of effluent

Name of Water recipient body if any

Detail of land in case effluent is discharged for

percolation/ irrigation purpose with justification for
its 100% utilization.

Status of ZLD as per CPCB directions if applicable :

Whether provided flow meters on outlet & inlet of
ETP/STP

Whether provided separate electricity meter on
ETP/STP

Whether maintained Log Book for consumption of
Electricity/ Chemicals/Quantity of effluent.

Status of online monitoring System, if applicable
General Remarks

Hazardous Waste Management

Category of Hazardous Waste generated as per rules

Type & Qty. of Hazardous Waste generated

Stock-Pile Quantity ofHazardousWaste
Mode of Disposal & treatment ofHaz.Waste
Size of Hazardous wastestorage site

Display Board for Hazardous Waste atFactoryGate
Provided or not

Whether agreement made with theserviceprovider
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:(i) incinerable /

(ii) recyclable /

(iii) disposable /
for landfill

(iv) Total
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for disposal of hazardous waste (If yes,
give detail with validity

8. Details of Hazardous Waste transportedto /1/( 4,

service provider

F Hazardous Chemicals Handling & Management and PLI Act, 1991

i 8 List & Qty. of Hazardous chemical
handled & used: (if any) with
thresholdquantity

2. Whether prepared on site emergency plan
and taken Insurance policy under

PLIACE,1991. : /{‘l/%/

o 3. ‘Name of insurer agency with date & validityofpolicy

4, Whether Hazardous chemicals
handling & storage facility isadequate

5. Remarks
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theunit Boardwho conducted the inspection
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T Regional Office

- Haryana State Pollution Control Board
SCO 13P, 2™ Floor, Sector-17, Urban Estate, Kurukshetra

Email-hspcbrokkr@amail.com

No. HSPCB/ KKR/2022/ 324 % Dated: 7 /o4 12022

To

M/s Shiv Shakti Steel Workshop,
Opp BR College of Education
Salarpur road, Akash Nagar,Kurukshetra.

Sub: Show cause notice for closure & prosecution under section 33-A/44 of

i Water (Prevention & Control of Pollution) Act, 1974 & 31-A/37of Air

: (Prevention and Control of Pollution) Act, 1981 and for imposition of
environmental compensation.

Whereas your unit was inspected by team constituted by Deputy Commissioner,
Kurukshetra, in the matter of O.A N0.338/2022 of Hon'ble NGT, a complaint filed by Sh.
Jai Prakash Sharma, resident of Attri Niwas, Opposite B R College of Education, Akash
Nagar Colony, Salarpur Road, Kurukshetra by the following members:-

1. SDM, Thanesar, Chairman.

2 District Municipal Commissioner, Member.

3. Regional Officer, HSPCB Kurukshetra Region, Member.

4. AEE, HSPCB, Kurukshetra.

Whereas your unit is engaged in spray painting of steel furniture and covered
under orange category at Sr. No. 62 i.e Spray painting, paint baking, paint shipping as
per policy order dated 04.12.2020 of the Board.

Whereas you are required to obtain CTE/CTO from the Board under Water Act,

1974 and Air Act,1981.

Whereas your unit has neither obtained CTE nor obtained CTO from the Board
thus running in gross violation of environmental norms.

Whereas during inspection it was found that you have not provided Paint Booth
‘—for the fumes generated during spray painting of furniture.

Whereas, you are also liable to pay the environmental compensation in terms of
the direction of the Board issued vide officer order no. HSPCB/PLG/2019/6043-75 dated
29.04.2019, No. HSPCB/PLG/2019/743-763 dated 20.12.2019 & No.
HSPCB/PLG/2021/2343-2350 dated 22.12.2021 as assessed by the Board as per
methodology defined therein.

PTO
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Ms Shiv Shakti Steel Workshop, Opp BR College of Education,Salarpur road, Akash Nagar,Kurukshetra

Whereas you are hereby directed to Show Cause within 15 days as to why
action under section 33-A/44 of Water (Prevention & Control of Pollution) Act, 1974 &
under section 31-A/37 of Air (Prevention & Control of Pollution) Act, 1981 without giving
any further notice.

In case you fail to comply with the deficiencies mentioned above within stipulated
period, it will be presumed that you have nothing to say in this regard and accept the
status as above, which will warrant action under section 33-A/44 of Water (Prevention &
Control of Pollution) Act, 1974 & under section 31-A/37 of Air (Prevention & Control of
Pollution) Act, 1981 without giving any further notice.

33-A & 31-A Power to Give directions:

Not with standing anything contained in any other Law, but subject to the
Provisions of this Act, and to any directions that the Central Govt. may give in those on
behalf, a Board may, in the exercise of its power and performance of its functions under
this Act, issue any direction in writing to any person, officer or authority, and such
person, officer or authority shall be bound to comply with such directions.

Explanation: For the avoidance of doubts it is hereby declared that the
power to issue directions under this section includes the power to direct —

a) The closure, prohibition or regulation of any industry, operation or process; or

b) The stoppage or regulation of supply of electricity, water or any other service

This may be treated as most urgent. [_j\ 5
Regional er

Kurukshetra Region
Endst. No. HSPCBIKKR/2022/ ¥ 9 G Bathd: o le :";.

-

A copy of above is forwarded to the Chairman, Haryana State Pollution

Control Board for kind information and further necessary action please.

Regional Officer
Kurukshetra Region
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PROP. JARNAIL SINGH i) & s Mob. : 83985-CHEES
'8 AWO! 94662-93107

M/s. SHIV SHAKTI STEEL WORKS

(A Unit of Haryana Khadi-Gramodhayog Board)

Deals In : All kinds of Steel & Wooden Fumnitures as School Bench, Steel Almirah, Markers, Chalk Board Racks, Book case
Diwan-Bed, Sofa Set, Chairs, Tables, Matteresses, Cooler-Body, Tranks & Agri Impliments etc.

OPP. B.R. COLLEGE, NEAR NEW GRAIN MARKET, SALARPUR ROAD, KURUKSHETRA
GSTIN : 06AWOPS0362B1ZN
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2153538/2022/REGION KURUK?\I?ETRA 2
PRdP JARNAIL SINGH GSTH 6221 4 @ Mob. : 83955- eI
= 05AWOPS0364= 94662-93107

M/s. SHIV SHAKTI STEEL WORKS

(A Unit of Haryana Khadi-Gramodhayog Board)

Deals In : All kinds of Steel & Wooden Fumnitures as School Bench, Steel Almirah, Markers, Chalk Board Racks, Book case
Diwan-Bed, Sofa Set, Chairs, Tables, Matteresses, Cooler-Body, Tranks & Agri Impliments efc.

OPP. B.R. COLLEGE, NEAR NEW GRAIN MARKET, SALARPUR ROAD, KURUKSHETRA
GSTIN : 06AWOPS0362B1ZN
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For Shiv Shakti Steel Works




20/57
2153538/2022/REGION KURUKSHETRA

TO WHOM IT MAY CONCERN
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o 21/57
Government of India ‘
And

Government of H
Form GST REG-25

aryana

Certificate of Provisional Registration

06AWOPSO362BIZN

STEEL WORKS

Registration Number
06222317649

provisions of the Act.

\27:0&2017

Thisisa C ertificate of provisional Registraion issued under the

For S
or Shiv Shakti Steel Warks £,

Prop.

2/29/2016 7:13



FORM VA1l - L1
22/57

2153538/2022/REGION KURUKSHETRA
on 11 of the Haryana Value Added Tax Act, 2003

(See rule 11)

Registration Certificate under secti

L

L 4

TIN(Tax Identification Number)

NAME AND STYLE OF BUSINESS
SHIV SHAKTI STEEL WORKS

PLACE OF BUSINESS

L SCHOOL, SALARPUR ROAD KURUKSHETRA

PRINCIPAL
NEAR B.R. INTERNATIONA

OF CONSTITUTION OF BU

NATURE SINESS

Proprietorship

ADDRESS OF BRANCHES (if any)

DATE OF LIABILITY DATE OF VALIDITY

Description of Goods/Classes of goods
authorised to be purchased at concessional As per annexure attached

rate under sub section (3) of section(7)-

Seal of the Assessing Authority Signature of the Afﬂn-g Authortty

Date: LI District

. SR Kurukshetra
the dealer at the place of business and it shallbe

ﬁga:té"'.sfhall be displayed by

pets'gﬁ exercising authority under the Act and rules

Note: The registeration certi
produced on demand by any

For Shiv Shakti Steel Works /(‘

JW:/ 57

Prop.
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2153538/2022/REGION KURUKSHETRA — http-_//udyogaadhaar_govfinﬂJA/PrinLApplic.ationafslS?

’ s E Rl
cawe g S e o s m=in=
MINISTRY OF MICRO SMALL £ MEGIUM ENTERPRISES sc o, ALY £ WA TR TR R
[Type of Enterprise [Micro [small  [Medium
D [Manufacturing [a (B 7
Services b E F
fuan [HR11D0000065
Udyog Aadhaar Memorandum |
1. Aadhaar Number 357120237180
2 Name of Entrepreneur JARNAIL SINGH
3 Social Category OBC
4 Name of Enterprise SHIV SHAKTI STEEL WORKS
5 Type of Organization PROPRIETARY
Postal Address NEAR B.R.INTERNATIONAL SCHOOL ,SALARPUR ROAD KURUKSHETRA PIN-136119 HARYANA
6 District KURUKSHETRA State HARYANA PIN 136119
Mobile No: 8398865504 Email: sssworks1@gmail.com
7 Date of commencement 15/07/2009
8 Previous Registration details-if any =
5 Bark Ditsle IFS Code PUNBOHGB001
Bank Account: 82732100000273
10 Major Activity SERVICES
11 National Industry Classification Code OTHER BUSINESS SUPPORT SERVICE ACTIMTIES N.EC.
12 Persons employed 10
13 Investment (Plant & Machinery / Equipment’s) 10(Rs. In Lakhs)
14 District Industry Centre KURUKSHETRA
Declaration
| hereby declare that information given above is true to the best of my knowledge. Any information, that may be required to be verified, shall be provided immediately
before the concemed authority.

=1
U DYAm-nr-1-o0ce274¢

)2/

i
For Shiin

. : or Shi ShaktiSie‘yrks {
bl ¢ g o 1 ;
. ' g \/m f’”f

= Prop.



File No.HSPCB-300007/1/2022-Region Kurukshetra-HSPCB 27/57
2164102/2022/REGION KURUKSHETRA

Regional Office
Haryana State Pollution Control Board
SCO 13P, 2" Floor, Sector-17, Urban Estate, Kurukshetra

Email-hspcbrokkr@gmail.com

No. HSPCB/ KKR/2022/ (4 S Dated: 29 / o { /12022
To

The Chairman,
Haryana State Pollution Control Board,
Panchkula.

Kind Attention:, SEE (Training Cell) (HQ)

Sub: Recommendation for closure order u/s 33-A
/270of Water Act, 1974 & 31- A/21(4) of Air Act, 1981
against M/s Shiv Shakti Steel Workshop,Opp BR
College of Education Salarpur road, Akash Nagar,
Kurukshetra

In this connection, please find enclosed herewith
recommendation for closure order u/s 33-A of Water Act, 1974 & 31-A of
Air Act, 1981 against M/s Shiv Shakti Steel Workshop,opp. BR College of

Education Salarpur road, Akash Nagar, Kurukshetra for information and
further necessary action please.

_ Further, the case for prosecution and imposition of EC as
applicable will be submitted separately.

DA/ 1. Copy of show cause Notice dated 07.06.2022

2. Copy of Spot Inspection Reportdated 30.05.2022
3. Copy of Unit reply dated 21.06.2022

NITIN, Zgre,

NITIN MEHTA
MRBdgiona
£ 2022,06.29
Officer A 16:29:35
+05'30'

Kurukshetra Region



File No.HSPCB-300007/1/2022-Region Kurukshetra-HSPCB
1184602/2022/REGION KURUKSHETRA

Performa for recommendation to issue direction for closure and
disconnection of services against the non-complying unit
under section 33-A/27 of Water Act, 1974& 31-A/21(4) of Air

Act, 1981.

1 |Name & address of the unit |M/s Shiv Shakti Steel Workshop,Opp BR C
with detail of land (Khasra/Ki ﬂgfrgucation Salarpur road, Akash Nagar,
o o P laktude and | 5t"20.04a036

' Long- 76.839472

2 |Product(s) and bio-products [Spray painting of steel products

3 |Manufacturing process Painting

4 |Category of the unit Orange

5 |Status of CTE Not Obtained

6 [Status of CTO Not Obtained

7 |Date of inspection of the 30.05.2022
unit

8 [Name and designation of th tod Jh?hung wa% iné,pected by theKtearl
e officer(s) inspected the unil "o 2816 NGT matter OA no. 338/2022 b
t lowing members:

1. SDM Thanesar,

2. DMC Kurukshetra

3. RO, Pollution Control Board, Kurukshe
4. AEE, HSPCB, Kurukshetra

9 |Detail of violation observed i. Unit has neither obtained CTE nor obtain
during inspection: om the Board,

ii. Not provided paint booth for the fumes ge
during spray painting of furniture

10 [Complaint/ Court case, if any. |[Complaint by Sh. Jai Prakash Sharma before

GT in OA no. 338/2022

11 |Detail of sampling and analysis Not applicable
of effluent/air emission exceedin
g the norms.

12 [Reasons for not collection of[NA
samples, if not collected.

13 |Detail of Show Cause Notice [Act Section No. & date
issued with date. Water Act |33-A HSPCB/KKR/2022

1974 ted 07.06.2022
Air Act 198 |31-A
1

14 |Mode of issue of show cause|Hard copy through Regd. Dak and e-mail.

notice.

28/33



File No.HSPCB-300007/1/2022-Region Kurukshetra-HSPCB
1184602/2022/REGION KURUKSHETRA

15

Detail of reply of Show Caus
e Notice, if any received.

Unit has submitted the reply but found nc
satisfactory

16

Date of fresh inspection with
name & designation of inspe
cting officer to verify the co
mpliance and detail of permi
ssion obtained for the same
from competent authority.

No fresh inspection conducted

17

Present status of complianc
e made by the unit, if any af
ter issue of show cause
notice.

No compliance made by the unit

18

Detail of violation for which
closure action recommende
d.

i. Unit has neither obtained CTE nor obtained C
the Board,

ii. Not provided paint booth for the fumes gene
ng spray painting of furniture

Whether case recommende
d also for prosecution (if app
licable) along with reasons if
not recommended.

Prosecution action will be initiated as per
rder dated 10.12.2020 after procuring a
evant documents.

20

Authority to whom direction
to be issued to stop services
to the unit.

UHBVN for electricity disconnection.

21

Final recommendations as p
er provisions of the Act / Rul
es.

In view of detail of violation given above,
ommended that closure order against ab
unit may be issued under section n 33-A
(Prevention and Control) Act, 1974 & 31-
Prevention and Control) Act, 1981 along -
ctions to Executive Engineer, UHBVN, Ku
a for disconnection of electricity supply o
t.

DA/i. Copy of Spot Inspection Report dated 30.05.2022
ii. Copy of SCN dated 07.06.2022

iii. copy of reply submitted by unit

Amit

AEE,HSPCB

officer

Kurukshetra Region.
Region.

Nitin Mehta,
Regional

Kurukshetra

29/38



File No.HSPCB-400001/35/2022-Training Branch-HSPCB 52/83
B20282%/2022/T.U

HARYANA STATE POLLUTION CONTROL BOARD
C-11 Sector-6, Panchkula
Ph - 0172- 577870-73, Fax No. 2581201
E-mail- See2hspcbh@gmail.com
Website: hspcb.gov.in

CLOSURE ORDER

Whereas, M/s Shiv Shakti Steel Workshop, opp. B.R. College of
Education, Salarpur Road, Akash Nagar, Kurukshetra has established and
operated an Spray Painting of steel products for its project at Salarpur
road, Akash Nagar, Kurukshetra covered under Orange category as per
Consent Categorization of the Board which is polluting in nature;

Whereas, the above said unit was visited by the field officer of the
Board on 30.05.2022 and reported the following violations made by the
unit under Water Act, 1974/Air Act, 1981:-
I. Unit has neither obtained Consent to Establish nor obtained Consent
to Operate from the Board.
Il. Unit has not provided paint booth/ air pollution control measures for
the fumes generated during spray painting of furniture.

Whereas, Show Cause Notice for closure was issued to the above
said unit by Regional Officer, Kurukshetra vide letter 398 dated
07.06.2022.The reply submitted by the unit vide letter dated 21.06.2022
did not found satisfactory.

Whereas, Regional Officer, Kurukshetra vide his letter 494 dated
07.07.2022 has recommended for taking closure action against the unit
under section 31A of Air (Prevention & Control of Pollution) Act, 1981 &
33-A of Water (Prevention & Control of Pollution) Act, 1974 which has
been examined and it has been found that the unit has violated the
provisions of Air (Prevention & Control of Pollution) Act, 1981 & Water
(Prevention & Control of Pollution) Act, 1974 as mentioned above.

Therefore, keeping in view of the above said facts and in exercise
of the powers conferred under section 31A of Air (Prevention & Control of
Pollution) Act, 1981 & 33-A of Water (Prevention & Control of Pollution)
Act, 1974 it is hereby ordered to close down the operation of the above
said Spray Painting of steel product workshop , of the unit M/s Shiv Shakti
Steel Workshop, opp BR College of Education Salarpur road, Akash Nagar,
Kurukshetra by sealing its plant, machinery, DG sets along with
disconnection of the electric supply of the above said project, with
immediate effect.

In addition to above it is also intimated that non compliance to
direction issued under section 33-A & 31A is an offense under the
provision of Water (Prevention & Control of Pollution) Act, 1974 and Air
(Prevention & Control of Pollution) Act, 1981 respectively.

Dated Panchkula, the Apoorva Kumar Singh, IAS
14/07/2022 Chairman
CC

A copy of the above is forwarded to the following for information



File No.HSPCB-400001/35/2022-Training Branch-HSPCB

B20282%/2022/T.U

and necessary action:-

1.
2.

The Deputy Commissioner, Kurukshetra.

Executive Engineer, UHBVN, Operation Division, Kurukshetra. He is
directed to disconnect the electric supply of the above said project of
the unit immediately and submit compliance report within 03 days
positively.

3. The Regional Officer, Kurukshetra. He is asked to ensure the

Signed by Balraj Singh

compliance of closure order immediately and to submit compliance
report in this regard within 03 days positively. He will also initiate
legal action against the unit for filing prosecution case for the above
said violations and will submit the proper and complete case of
environmental compensation with reasoned recommendation for the
same to Head Office immediately.

. M/s Shiv Shakti Steel Workshop, Opp BR College of Education

Salarpur road, Akash Nagar, Kurukshetra.

SENIOR ENVIRONMENTAL ENGINEER

For Chairman

Date: 15-07-2022 15:26:55

Reason: Approved

53/89



Regional office,

Haryana State Pollution Control Board

SCO-13P, IInd Floor, Sector-17, Kurukshetra
Email-hspcbrokkr@gmail.com

(Compliance Report)

Compliance report ofClosure order issued by Head Office / Regional Office vide Order No.
.:I:)._1.;.54.\1_5/!29;.:._. Dated ..l.i}q.?}_c;eag_.. M/s ... M el ... Saee | Lsar/qw,/
........ o'\?\g/%RC;Hcg,e.z{,&cjuca#;m}.:g—akiﬁthedMA r, }CLrH-.)érfq

In compliance of Haryana State Pollution Control Board Head Office/Regional Office order

No. F:L—-}]au?f/a;}) .................... dated ... 15J0:}]4§'.D,> under section 31-A of the

Air (Prevention & Control of Pollution) Act, 1981 and under section 33-A of Water (Prevention

& Control of Pollution) Act, 1974 of M/s.>hv. Sele .. Sdeel.. L ke ;o b R
The above said unit has been closed and sealed in presence of Sh/A‘W\%,/fHE_—:' \—’rSPLB

........ 1_<.\<_R....____;2...i._.._.ch,_j.m__.__..;_..};A__,...____Hr_s.e_ug._}..t..}c.;e_..,.....3.......%%}._):.%46.,5)5@’}

RO, = T TR E——

and unit representative ShrPcAM};u),.W.m

of M/s S«\-\:w&\qak.\.‘{_gﬂc\Wb%);,op),\gRCJ)%:{—SJW‘H‘%,Icom(

\4);.-"}—};03_}\ ....... at... \ 128 A Dnlraadf ..o .

The following components have been sealed:

L Compresror bat 4 poiat sy

2
i 2
4

The seal impression on the above components is given as below:

The unit has not produced and stay order on enquiry.

Signature of Unit Representative. Signat the officer of HSPCB
LY

+ /ATEE, Hipig
\C\:( e



File No.HSPCB-300007/1/2022-Region Kurukshetra-HSPCB

1/125534/2022

Regional Office

Haryana State Pollution Control Board

SCO 13P, ond Floor, Sector-17, Urban Estate, Kurukshetra

Email-hspcbrokkr@gmail.com

No. HSPCB/ KKR/2022/ Dated: / 12022

To

The Chairman,
Haryana State Pollution Control Board,
Panchkula.

Kind Atten:- SEE (Training Cell)

Sub: Compliance of closure order against — M/s Shiv Shakti Steel
Workshop, opp. B.R. College of Education, Salarpur Road, Akash
Nagar, Kurukshetra.

Ref:- File No. HSPCB-400001/35/2022-Training Branch-HSPCB
1/124945/2022 dated 15.07.2022 on the subject cited above.

In this regard, it is submitted that the operation of the unit - M/s Shiv
Shakti Steel Workshop, opp. B.R. College of Education, Salarpur Road, Akash
Nagar, Kurukshetra has been closed by sealing the plant and machinery on
19.07.2022, in compliance of Head office closure order as referred above. The
compliance report along with photographs is enclosed herewith.Further it is
submitted that ATR/status report wrt complaint filed in NGT by Sh.Jai Prakash
complainant against M/s Shiv Shakti Steel workshop KKR already sent to hq and to
Sh.Rahul Khurana (NGT) via email on 14.7.2022 and watsapp too for taking further
necessary action in the matter .
It is submitted for your kind information & further necessary action

please.
DA/As above.
1.Compliance report
2.Photograph
3.Email dated 14.7.2022
Regional Officer

56



1/125534/2022

Signed by Poonam Langayan
Date: 20-07-2022 12:14:14
Reason: Approved

File No.HSPCB-300007/1/2022-Region Kurukshetra-HSPCB

Kurukshetra Region
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1/125533/2022

Regional Office

Haryana State Pollution Control Board

SCO 13P, ond Floor, Sector-17, Urban Estate, Kurukshetra
Email-hspcbrokkr@gmail.com

No. HSPCB/ KKR/2022/ Dated: / 12022

To

The Sub Divisional Engineer,
Uttar Haryana Bijli Vitran Nigam (UHBVN),
Kurukshetra

Sub: - Regarding Disconnection Electricity Report of M/s Shiv Shakti
Steel Workshop, opp. B.R. College of Education, Salarpur Road,
Akash Nagar, Kurukshetra.

Ref: - File No.HSPCB-400001/35/2022-Training Branch-HSPCB
1/124945/2022 dated 15.07.2022 on the subject cited above.

In this connection, it is informed that board has issued closure order
mentioned under reference against M/s Shiv Shakti Steel Workshop, opp. B.R.
College of Education, Salarpur Road, Akash Nagar, Kurukshetra vide which, you
have been asked to submit electricity disconnection report of the said unit.
Therefore, you are requested to submit the compliance report to this office within
three days positively. This may be treated as most urgent

DA/As above
Regional Officer
Kurukshetra Region
Endst. No. HSPCB/ KKR/2022/ Dated:

A copy of the above is forwarding to The SEE- Training Cell (HQ) w.r.t
File No. HSPCB-400001/35/2022-Training Branch-HSPCB 1/124945/2022 dated
15.07.2022, Panchkula for information, please.

Regional Officer
Kurukshetra Region
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1/125533/2022

Signed by Poonam Langayan
Date: 20-07-2022 12:00:01
Reason: Approved



Kurukshetra, HR, India
Akash Nagar, Kurukshetra, 136118,

Lat 29.948850, Long 76.839467
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Lat 29.948838, Long 76.839472
05/30/2022 11:23 AM













